FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SAGAR AUTOMOBILES PRIVATE LIMITED

OPERATING IN AUTOMOBILE INDUSTRY AT INDORE, MADHYA PRADESH
(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/ | Sagar Automobiles Pvt. Ltd.
CIN/ LLP No. CIN: U50103MP1995PTC009670
2. | Address of the registered office 8/13, Babji Nagar, AB Road, Niranjanpur, Dewas Naka,
Indore M.P. 452010

3. |URL of website Not available

4. |Details of place where majority of fixed assets| Presently there are no assets in the name of the corporate
are located debtor and the company not into operations since 2017.

5. |Installed capacity of main products/ services The corporate debtor was into trading business. However,

the company is not into operations since 2017.

6. |Quantity and value of main products/ services| The corporate debtor was into trading business. However,
sold in last financial year the company is not into operations since 2017.

7. | Number of employees/ workmen As informed by the suspended management, presently

there are no employees/workmen as the company is not
into operations since 2017.

8. |Further details including last available financial| The financial statements and other details of the
statements (with schedules) of two years, lists| corporate debtor can be obtained by sending an email at
of creditors, relevant dates for subsequent| ip.sagarauto@gmail.com
events of the process are available at: List of creditors is available at the website of IBBI.

9. |Eligibility for resolution applicants under| The eligibility criteria is mentioned in detailed
section 25(2)(h) of the Code is available at: Expression of interest, can be obtained by sending email

at ip.sagarauto@gmail.com

10. | Last date for receipt of expression of interest 27/01/2023

11. | Date of issue of provisional list of prospective| 06/02/2023
resolution applicants
12. |Last date for submission of objections to| 11/02/2023
provisional list
13. | Process email id to submit EOI ip.sagarauto@gmail.com

Date- 12/01/2023
Place- Indore

For Sagar Automobiles Pvt. Ltd.

INDORE 010
Email Id - ipkalantri@gmail.com

Ishwar Lal Kalantri

Resolution Professional

Reg. No. IBBI/IPA-001/IP-P01448/2018-2019/12439
FH 183 Scheme No.54, Vijay Nagar,

Indore, Madhya Pradesh ,452010
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More than half of 58 counties declared disaster areas; toll 17 so far

AP | Los Angeles

Storm-ravaged California scrambled to
clean up and repair widespread damage
on Wednesday as the lashing rain eased in
many areas, although the north could see
thundershowers on Wednesday and an-
other powerful weather front was expect-
ed to hit the state Friday.

At least 17 people have died in the
storms battering the state. The figure is
likely to rise, Governor Gavin Newsom
said on Tuesday during a visit to the sce-
nic town of Capitola on the Santa Cruz
coast that was hard hit by high surf and

Y

Two cérs sitin a large smkhole thal opened during a day of
relentless rain in Los Angeles, California on Tuesday

flooding creek waters last week. A pickup
truck driver and a motorcyclist were
killed on Tuesday in the San Joaquin Val-

lightning fell on them, authorities said.
More than half of California’s 58 counties
were declared disaster areas, the gover-
nor said.

The latest storm on Monday was one in
a series that began late last month and re-
pairing the damage may cost more than $1
billion, said Mr Adam Smith, a disaster
expert with the National Oceanic and At-
mospheric Administration, the Los Ange-
les Timesreported.

They included Montecito, a wealthy
Santa Barbara County community that is
home to Prince Harry and other celebri-
ties where 23 people died

]

living near rain-swollen creeks and rivers
remained under evacuation orders. In the
San Joaquin Valley, raging waters from
Bear Creek flooded the city of Merced and
Planada, a small agricultural community
along a highway leading to Yosemite Na-
tional Park.

Al14,000 residents of Planada were or-
dered to leave on Tuesday morning.
Neighbourhoods were underwater with
cars submerged up to their roofs. Resi-
dents ordered to evacuate carried what-
ever they could salvage on their backs as
they left in the rain. Other evacuations

were ordered because of levee breaches in
parts of Monterey County.

The most recent atmospheric river —a
long plume of moisture stretching into
the Pacific that can drop staggering
amounts of rain and snow — has eased in
some areas. Light to moderate rain with
some thundershowers was forecast to ar-
rive on Wednesday in Northern Califor-
nia. A longer storm system was predicted
tolast from Friday until January 17.

Despite the rain, the state remained in
extreme or severe drought, according to
the US Drought Monitor.

Possession Notice (For iImmmovable Property) Rule 8-(1)

i Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL)
> under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under sec-

e tion 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the
Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has
taken possession of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrower in par-
ticular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of IFL HFL
for an amount as mentioned herein under with interest thereon. "The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If
the borrower clears the dues of the "IIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the
secured assets shall not be sold or transferred by "IIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.

Name of the Borrower(s)/ Description of the Secured Asset Total Outstanding Dues (Rs.) Date of Date of
Co-Bom.)wer(s). (Immovable Property) Rs.8,43,587/- (Rupees Eight Lakh D;(r,r:;ned Possession
Mr. Manish Puri All that piece and parcel of : Plot no. 143-B, | Forty Three Thousand Five Hundred
Goswami, Mayank Water | Admeasuring : 600 Sq. Ft,, Situated on survey no. |~ Eighty Seven Only) for 875589 & | 01-Sep- | 09-Jan-
Solutions, Mrs. Pushpaa | 448/1/2 (known as Mansab Nagar Colony) Gram-|  Rs.6,19,421/- (Rupees Six Lakh 2022 2023
Devi (Prospect No | Khajrana, Tehsil and Dist. Indore, Madhya| Nineteen Thousand Four Hundred
875589 & 927627) Pradesh, India- 452001 Twenty One Only) for 927627
Mr. Deepak Ginnare  |All that piece and parcel of : . : Ews Flat No A-025, Rs.9,33,003/- 26-Sep- | 09-Jan-
Mrs.Jyoti Ginnare Carpet area admeasuring 290 Sq. Ft., Shri Ganga Vihar| ~ (Rupees Nine Lakh Thirty Three 2022 2023
(Prospect No IL10152548 ) | Bhangya Gao Gram Panchayat Bhawan Indore-453555 Thousand Three Only )
Mr.Rupesh Meena, Meena Fiber [All that piece and parcel of:North Part Of Plot No E-174,| ~ Rs.14,08,224/- (Rupees Fourteen | 09-Sep- | 09-Jan-
Work, Mrs.Sangeeta Meena  [area admeasuring 550 sq. ft.,, Kalindi Gold City Sector| Lakh Eight Thousand Two Hundred | 2022 2023
(Prospect No IL10068989)  [Emerald, Gram Bhangya, Indore, M.P, India, 452001 Twenty Four Only )
Mr. Rakesh Jaiswal, Mr. [All that piece and parcel of : Indore Nagar Palika| Rs.18,37,377/- (Rupees Eighteen | 07-Sep- [ 09-Jan-
Anurag Jaiswal, Mrs.  [Nigam, admeasuring 385 Sq. Ft.,, "Bhagirth Pura"| Lakh Thirty Seven Thousand Three 2022 2023
Rekha Jaiswal inside Gali, Khasra No. 99 Panchayati Part situated Hundred Seventy Seven Only)
(Prospect No 963617) |House No. 231 and 711 Panchayati Towards North
Direction, Sadar House Land 12 Ft. 6 inch total
area 437.5 Sq. Ft., Indore, M.P, India- 452001
—AFP Mr. Manoj Kumar Mishra |All that piece and parcel of : Flat No 103, 1st Floor, | Rs.15,65,909/-(Rupees Fifteen Lakh | 13-Sep- | 09-Jan-
Mrs. Sagaya Candy |admeasuring 829 Sq. Ft., Solitaire Hights, Plot No| Sixty Five Thousand Nine Hundred 2022 2023
Mrs. Akansha Mishra M/S |92, Nema Nagar, Indore, Madhya Pradesh, India- Nine Only) for 749337 &
and more than 100 homes Bright Infraestate India (452001 Rs.12,15,533/-(Rupees Twelve Lakh
. 00 Private Limited (Prospect Fifteen Thousand Five Hundred
were destroyed in a mud- | No 749337 & 752942) Thirty Three Only) for 752042

slide five years ago.

For, further details please contact to Authorised Officer at Branch Office: 226, Ground Floor, AB Road, Opp. Chamunda Mata Mandir, Dewas-

Possession Notice (For Immovable Property) Rule 8-(1)

Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL)
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under sec-
tion 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the
Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has
taken possession of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrower in par-
ticular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of IIFL HFL
for an amount as mentioned herein under with interest thereon."The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If
the borrower clears the dues of the "IIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer,
the secured assets shall not be sold or transferred by "IIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.

Name of the Borrower(s)  Co-Borrower(s)| _Description of the Secured Asset (Immovable Property) | Total Outstanding Dues (Rs.)| Date of | .. ¢
Mr. Pankaj Kumar Jain, All that piece and parcel of Flat No 107 Block B, 1st Floor,Area| Rs.19,17,1201- (Rupees Ninteen Lakh Uﬁgg;’;d Possession
Mrs. Lalita Tribhan, Admeasuring 700 Sqft. Carpet Area, Ayushman Residency,|  Seventeen Thousand One Hundred
Mr. Praveen Kumar Jain Village Panda Teh Mhow Dist Indore. Indore. 452001, Madh Twenty Only) vide prospect no. 875346 (21.Sep-| 09-Jan-
( Prospect No llage Panda Teh Mhow Dist Indore, Indore, » Madhyal and Rs.1,70,231- (Rupees One Lakh | 2022 | 2023
875346 & 944763 ) Pradesh, India. Seventy Thousand Two Hundred Thirty
One Only) vide prospect no. 944763
Mrs. Rina Vishanar, All that piece and parcel of: Plot No.29, Super built-up area|Rs.13,54,423/- (Rupees Thirteen (28-Sep-| 09-Jan-
Mr. Pranay Vishnar admeasuring 640 sq.ft., Global Valley, Gram Dhannad,Teh| Lakh Fifty Four Thousand Four | 2922 | 2023

( Prospect No I1L10159092 ) | Depalpur (New Teh Rau), Dist Indore. Hundred Twenty Three Only)

Mr. Rahul Jain, Mr. Ramesh Chand Jain, | All that piece and parcel of: Plot No.74, Super built-up area 910| Rs.22,28,199)- (Rupees Twenty |27.Sep-| 09-Jan-
Mrs. Renu Jain, Arihant auto parts & |sq. ft., Redwood Park Gram Pigdamber Teh Mhow Dist Indore| Two Lakh Twenty Eight Thousand | 2922 | 2023
hardware (Prospect No IL10108094 ) 452001 One Hundred Ninety Nine Only)

Mr. Mahesh Kumawat, Mrs. Puja |All that piece and parcel of Property Bearing:- North Part Of Plot No.K-80, Rs.14,20,981/- (Rupees 19-Oct-| 09-Jan-
Gaud, Rakshita Stationary Mart | Total Area Ad Measuring 625 Sq.Ft., Sec-Kohinoor, Kalindi Gold City, Gram| Fourteen Lakh Twenty Thousand| 2022 | 2023

( Prospect No IL10049941) |Bhangya Teh Sanwer Dist, Indore, Madhya Pradesh, India, 452001. Nine Hundred Eighty One Only)

Mr. Sharad Kumar, Pooja Shri | All that piece and parcel of Plot No 133, admeasuring 1000| Rs.24,91,266/- (RupeesTwenty (07-Sep-| 09-Jan-
Sales And Service, Mrs. Poonam | Sq.Ft., Glamour Highway City, Gram Sonway Teh Mhow, Dist| Four Lakh Ninety One Thousand | 2922 | 2023
Soni ( Prospect No IL10048617 ) |Indore, Madhya Pradesh, India-452001. Two Hundred Sixty Six Only)

Mr. Bhagvanda, Mrs. Durga Bai | All that piece and parcel of: Plot No.1, area admeasuring 800| Rs.11,40,707/- (Rupees Eleven |09-Sep-| 09-Jan-

( Prospect No 909471 Sq.ft., Sundar Nagar, Gram Sater, Tehsil Mhow, Indore, Indore,| Lakh Forty Thousand Seven | 2922 | 2023
452001, Madhya Pradesh, India. Hundred Seven Only)
Mr. Praveen Sharma, All that piece and parcel of South Part of Plot No.14(14-A), land | Rs.13,88,885/- (Rupees Thirteen |13-Oct-| 09-Jan-
Mrs. Urvashi Sharma area 550 sq. ft., Girnar City-2, Village Autarkhedi, Tehsil Mhow,|  Lakh Eighty Eight Thousand | 2922 | 2023
( Prospect No 903367 ) Indore, Madhya Pradesh, India-452001. Eight Hundred Eighty Five Only)
Mr. Kanhaiya, Al that piece and parcel of Plot No.17 Nature, Admeasurimg Land Area 800|Rs.5,78,561/- (Rupees Five Lakh | 18-Oct | 09-Jan-
Mrs. Nanibai Sq. Ft., Carpet Area 111 Sq. Ft,, Built Up Area 500 Sq. Ft,, Valley Colony Vill,| - Seventy Eight Thousand Five | -2022 | 2023
( Prospect No 1L10232315) | Jamli Teh-Mhow, Indore, Indore, Madhya Pradesh, India, 452001. Hundred Sixty One Only)

For, further details please contact to Authorised Officer at Branch Office: IIFL House, 102/103, Darshan Mall, 15/2 Race Course Road, Indore- 452001,
Madhya Pradesh or Corporate Office: Plot No.98, Phase-|V, Udyog Vihar, Gurgaon, Haryana.

Place: Indore, Date: 12-01-2023

Sd/- Authorised Officer, For IIFL Home Finance Ltd.

MoTiLAL OSWAL

LOANS

felYd Motilal Oswal Home Finance Limited

Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,
Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, Tel: (022) 47189999

Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

POSSESSION NOTICE (FOR IMMOVABLE PROPERTYI/IES)

Whereas the undersigned being the Authorised Officer of the Motilal Oswal Home Finance Limited (Formally known
as Aspire Home Finance Corporation Ltd). under the Securitisation and Reconstruction of Financial Assets & in
compliance of Rule 8(1) of Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under
section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand notice/s on the date
mentioned against each account calling upon the respective borrower/s to repay the amount as mentioned against
each account within 60 days from the date of notice(s)/date of receipt of the said notice/s.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the
undersigned has taken possession of the property/ies described herein below in exercise powers conferred on him/her
under Section 13(4) of the said Act read with Rule 8 of the said Rules on the dates mentioned against each account.

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any
dealing with the property/ies will be subject to the charge of Motilal Oswal Home Finance Limited for the amount and
interest thereon as per loan agreement. The borrowers' attention is invited to provisions of Sub-section (8) of Section13
oftheAct, in respect of time available, to redeem the secured assets.

455001 / Branch Office: 102/103, Darshan Mall, 15/2 Race Course Road, Indore-452001, Madhya Pradesh / or Corporate Office: Plot Sr.| LoanAgreement No. /Name of the Demand Notice Date of Description of the
ley when a tree that had been struck by Yet thousands of people No.98, Phasedlv, Udyog vihar, Gurgaon. Haryana, . . ' o~ Tto g I B
— Place: Indore, Date: 12.01.2023 Sdi- Authorised Officer, For IIFL Home Finance Ltd. 1] LXUJJ00216-170034303 | 24-06-2019 | 07-01-2023 | S.No. 927/3, Ward No.03, Sirial No.337, R..01,
2022 NeW ﬂ@% WESTERN RAILWAY- RATLAM Dinesh Amar Panchal & for Rs. P.H. No.05 (collage Rd, Near Police Station),
v Lilabai Amarasinh Panchal 339991/- Akodiya Mandi, Gram Akodiya, Shajapur,
' SUPPLY, INSTALLATION, TESTING AND GORANI INDUSTRIES LIMITED Madhya Pradesh - 465001
Zealand S Temal CIN: L28121MP1995PLC009170 2 LXKHA00417-180060580 13-10-2022 | 10-01-2023 | P.h.no 03, Remaining Part Of Plot No 47 & 48,
Date : 09.01.2023. E-Tenders are in?/itedl Regd. Office: 32-33, Sector-F, Sanwer Road Industrial Area, Indore-452 015 (M.P.) Phone: 0731-2723201 Mansharam Prajapat & for Rs. Mahalami Township, Gram Bistan, Tehsil
by Divisional Rail M Fax: 0731-2723200, E-mail: gorani.industries@yahoo.com, Website: www.goraniindustries.com Radha Prajapath 388119/- Gogawa, Distt Khargone West, Nimar, Madhya
t‘t t aI\ y Divisional Rall Manager (S&T), Ratlgm, ) . A Pradesh 451001
ottes e Western Railway for the following Unaudited Financial Results for the Quarter and Sdi-
Signalling & Telecom work. Name of Work A 5 . "
AP | Wellington - Supply, installation, testing and Nine Months ended 31st December, 2022 , Lakns except EPS) glatcz._ T;gqy;ozgadesh ot oAuttIl:lrlzed 'gﬁlcer _—
Trmmm— commissioning of S&T material in S. B : Quarter Ended Nine Months Ended ated: 712.01. (Motilal Oswal Home Finance Limited)
New Zealand had its hottest |connection with Godhra-Nagda section :- No. arsiculars 3112.2022 | 31.12.2021 31.12.2022
. provision of high thrust point machine 1| Total 1 P o ti 1234.46 967.16 3410.45
ing a mark set just a year [160 kmph. Approximate Cost of Work 2 | Net Profit / (Loss) for the period ’
earlier thanks to a combi- |:%44,58,860.45/- (Rs Forty Four Lakh Fifty (before Tax, Exceptional and / or Extraordinary items) 88.32 46.76 286.21 (Wﬂf ﬁ{ﬁ?{)
nation of natural weather |Eight Thousand Eight Hundred Sixty and 3 | Net Profit / (Loss) for the period before tax . 3
cycles and manmade global ~|Fory Five Paisa only). Cost of Tender (after Exceptional and / or Extraordinary items) 88.32 46.76 286.21 ffdgr T @.: 134 /7.2 /Ry fReis: 30.12.2022
warming, the agency that Document : 20 (Zero). Earnest Money 4 | Net Profit / (Loss) for the period after Tax 22—m23/\_rﬁﬁ1w—1 R N S N qregiG g GRESHT e
. 4 Deposit : ¥89,200/-. Completion Period : . . . .
monitors temperatures |tyeive (12) Months. Time & Date for (after Exceptional and / or Extraordinary items) 65.28 34.31 211.54 IR o \_,n#' ai'g;;T N o ﬁib'l?f/ aﬁ?ﬁ aﬂ; %g,, ﬂf 4 OTEPR I
said on Wednesday. closure for submission of e-Tender 5 | Total Comprehensive Income for the period 3 ggachﬁ . g R g %@ S = d .
The nation’s top four |Documents : 15:00 Hrs. on 31.01.2023, [comprising profit / (loss) for the period (after tax) and foreger T ST ST T 37T STERY JarRATSE www.mptenders. gov.in TR St ST el 21 f Sierey Fiferar  fapeft
hottest years have all been |Time & Date for opening of e-Tender : other Comprehensive income (after tax)] 65.28 34.31 211.54 ThTR T HANE BT & Y I T SATTS <t TR | gereh & FHIR Tl 5 MehTfRrd el &t St
3 ;. |After 15:30 Hrs. on 31.03.2023, Validity of - " —
rect(.)rtdeg Slr,ltce 2013,13115 SC:i Offer : 60 days from opening of tender. 6 | Equity Share Capital 536.26 487.51 536.26 Ee) R 2R B . el | w9 sty
entis S. ont see the tren The tender can be viewed online at E- 7 | Reserve (excluding Revaluation Reserve) as shown #.| IEH Eak T AR Bl
reversing. Records are be- |tender Portal www.ireps.gov.in and in the audited balance sheet of the previous year - - - -
ing broken around the |offer must be submitted on same E- 8 | Earnings per share (in %) (of ¥ 10/- each) 2022_ ™ P » o e/
globe, with Spain and (TenderPortal. S ; - KN 1| UAD_ 5000/- | ufeloriel & Huled 3G ANgRE WE URISET EER 20,000/- 180 T
i Divisional Railway Manager (for continuing and discontinued operations): 241289 1
Britain among other na- |gup.sss (S8T) WR, Ratlam (a) Basic 1.22 0.70 394 - HOEDR Y FgfeRt a1 |
tions to also hit new highs TS TA——p—T_— (b) Diluted 1.22 0.70 3.94 1. ffer v e 5 SR v ) sifem Rl 30.01.2023 (97 5:30 T T )
n 2022. Notes : 2. W-Res e 18.01.2023 (9T19: 4:00F%Y)
A. The above is an extract of the detailed format of Quarterly / Nine Months ended Financial Results filed with the ) N e
GOVERNMENT OF MANIPUR Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulation, sreferor =it (o) Ao e,
2015. The full format of the Quarterly and Nine Months ended on 31.12.2022. Financial Results are available on lil'lﬁ'ﬂ?l‘?ﬂw -2

MINOR IRRIGATION DEAPRTMENT
Notice Inviting Tender No. 1 (GWS PMKSY-PS)
Lamphelpat, the 11" January, 2023

the Stock Exchange Website www.bseindia.com and on the Company's Website www.goraniindustries.com.

B. The impact on net Profit / (Loss), total comprehensive income or other relevant financial items due to changes in
accounting policies shall be disclosed by means of a foot note: N.A.

C. Exceptionalitems adjusted in the statement of profit and loss in accordance with Ind-AS Rules.

3. PfTraem i fRae 01.02.2023 (M1 10:303)

R : (01) farga T =Tl AueR W oY SRATAST SE Td STSIoS el & 5 https:/mptenders.gov.in T
GRiem Sueey &1 A ST & fosdt areer at (Rifdrer) wrafers e frwm, 9077, 3Rk @

No. EE/MID-I/NIT (GWS PMKSY-PS)/2022-23:- Place - Indore Narorand on behalfof fhe Board Niadal e
%Zﬂﬁﬂ rrasfetﬁgeﬁéz ot;‘lybﬁ;ale g; éEﬁVS"Eﬁ;Tr?é :rf Date - 11.01.2023 Whole Time Director  Managing Direcor SR e, 5983 o R/ e o . (A,
s DIN: 06543317 DIN: 00055531 GS d oIl &l U= 2| 4
Minor Irrigation Division No. Il, MID, Manipur
through Open Tender from the eligible Contractors | 7 )

for Execution of the 300 Nos. of work within
Manipur under PMKSY-HKKP-GW.

The procurement officer is the Executive Engineer,
Minor Irrigation Division No. II, MID, Manipur. The
tender details and documents shall be available
from 11/01/2023 to 18/01/2023 at the Office of the
Executive Engineer, Minor Irrigation Division No. Il,
MID, Lamphelpat, Manipur - 795004.

Bid Submission Start Date : 11/01/2023 (at 11.00 AM)

Bid Submission End Date : 18/01/2023 (at 3.00 PM)

Date of Opening of Bid 19/01/2023 (at 3.00 PM)
Venue . Office of the Executive

Engineer, Minor Irrigation Div.
No. II, MID, Manipur

Ba nd ha N | Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,

Ba n k Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

SYMBOLIC POSSESSION NOTICE

NOTICE is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and exercise of powers conferred under section
13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice on the date mentioned against the account stated hereinafter
calling upon them to repay the amount within 60 days from the date of receipt of said notice. The borrower(s), having failed to repay the amount notice is hereby given to the borrower(s)
and the public in general, that the undersigned has taken symbolic possession of the property described herein below in exercise of the powers conferred on him under sub-section (4) of
Section 13 of the said Act read with Rule 8 of the said Rules 2002 on the date mentioned against the loan account. The borrower(s) in particular and the public in general is hereby
cautioned not to deal with the property and any dealing with the property will be subject to the charge of the Bank for the amounts, interest, costs and charges thereon. The
borrowers'/borrowers’ attention is invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured asset.

sd/ Name of borrower(s) & Loan Account |Description of property mortgaged (Secured Asset) Date of Date of Symbolic |Outstanding Amt. as on
Executive Iéngineer No. Demand Notice|Possession Notice [Date of Demand Notice
Minor Irrigation Division No.-Il Mr. Ali Husen Khan All that piece and parcel of the immovable property admeasuring about 526 sq. |06.10.2021 [06.01.2023 Rs.2,31,163.82
M.l. Deptt.., Manipur Mrs. Afroj Bi ft. situated at Final Plot No. 63, PHN 28 RIC 1, 63, Gram Garuadi, Gram
ptt., p
801/1434 Panchayat Kalariya, Guradi, Susner, Shajapur, Madhya Pradesh- 465447 and
bounded by: North: Aam Rasta, East: Anvar S/o Asan Ji Makan, West: Anvar
FORM G S/o Asan Ji ka Makan, South: Aam Rasta
INVITATION FOR EXPRESSION OF INTEREST FOR - -
SAGAR AUTOMOBILES PRIVATE LIMITED Mr. Mukesh Nagar All that piece and parcel of the immovable property situated at 831/1 Final Plot [27.09.2022 |06.01.2023 Rs.3,32,087.49 &
?lrnEdTr“;:: :;"ggmﬂg?LLIE":L"IJ:';T'L\;:T:::g::kr'ﬂx";:amrﬁzﬂa Mrs. Ranu Mukesh Nagar No. 621, PHN 91, Gram Bangred Bus Stand, Teh. Baranaagar, Ujjain, Madhya Rs.2,11,341.08
ulati vency uptey i . . . ; . i
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 801/4029 & 801/4056 Pradesh- 45631. and t.)ounded by: Norfth. Rosad, East: Plot of Dhapu Bai, West: ;99;2?:138'(%7
EELEVANT PARTICBLARS Land of Inder Singh Ji, South: Inder Singh Ji S.9,49, .
1. [Name of the corporate debtor along with | Sagar Automobiles Pyt Ltd. Mr. Anurag Pradeep Bupkiya All that piece and parcel of the immovable property situated at Final Plot No. 19, |27.08.2022 |06.01.2023 Rs.8,44,595.36 &
PAN/ CIN/ LLP No. CIN: U50103MP1995PTC009670 Mr. Pradeepkumar Bupkiya Ward No. 15, Mohalla Manihar Gali, Kachrod, Ujjain, Madhya Pradesh- 456224 Rs.19,61,466.34
2. | Address of the registered office z;&ﬁszggaﬁagﬁgzgﬁd, Niranjanpur, Dewas Mrs. Priyanka Anurag Bupkiya and bounded by: aggregating to
v T Mrs. Rajshree Pradeep Kumar Bupkiya |North: Bada of Samrathlal, East: Common Road Manihar Gali, West: Street Rs.28,06,061.70
3. |URL of website Not available ) p pKly ’ ’ ’
4. | Details of place where majority of fixed | Presently there are no assets in the name of the 801/4496 & 801/3733 South: Bada of Wagrecha
assets are located te debtor and th t in
(sj?:urg:r;ojle orandio compaTeTL @ Mr. Shakir Yashiv Khan All that piece and parcel of the immovable property situated at LS No. 599/20 & [24.09.2022 |[06.01.2023 Rs.1,92,877.47
5. |Installed capacity of main products/ The corporate debtor was into trading business. Mrs. Khurshida Bee Shakir Khan 599/21, Old Plot No. 111, Municipal H No. 512 (East Part) Chambal Sabar
5 a’:ﬁ;andvalueofmain o] ?::’g;gfe"g:b’t’gpxl':s?:g’:gd‘?ﬁ;'::;:se:m2017 801/2149 Colony, Nagda, Ujjain, Madhya Pradesh and bounded by: North: Colony Road,
services sold in last financial year However, the company is no[|ntoogerat|onss|noe 201 East: Rest part of same house, West: Plot of Allabbhai, South: Plot of Band Wal
7. |Number of employees/ workmen gz:gf:giglgngz rkm'e':ésmewmpanym y Mr. Ashok Kumar Panchal All that piece and parcel of the immovable property situated at 598/1, House No.[19.09.2022 |06.01.2023 Rs.1,23,675.28,
not into operations since 2017. Mrs. Shobhana Panchal 186, Gali No. 4 Prakash Nagar, Nagda, Ujjain, Madhya Pradesh- 465335 and Rs.3,60,412.09 &
8. Further detais including last available | The financial statements and other defails of the 801/1083, 801/5661 & 801/5666 bounded by: North: Gali, East: House of Satynarayan Vyas, West: House of Rs.6,79,330.30
i et (o | o bt ety v e Omprakash Tiwari, South: Aam Rasta
for subsequent events of the process are| at the website of IBBI. Mr. Satyanarayan Meena All that piece and parcel of the immovable property situated at 16 Gram 26.09.2022 [06.01.2023 Rs.1,58,541.69, &
T;‘ﬁ;‘iﬁﬁ:}ff;resolumnapp"camsUnder oo gty aere B maroned el Mrs. Rajvanti Satyanarayan Meena Padiyakala, Survey No. 490, Ward No. 16, Gulab Vi Colony, Nagda, Ujjain, Rs.3,11,371.50
secton 25(2)") of he Code i Expression of interest, can be obiained by sending 801/2085 & 801/2086 Madhya Pradesh- 456335 z?nd t.)m.mded by: quth: Aam Rasta, East: Plot of Mr. aggregating to
available at: email at ip.sagarauto@gmail.com Shankar, West: House of Tiwari Ji, South: Gali Rs.4,69,913.19
10.| Last date for receipt of expression of 27/01/2023
| linterest poe Mr. Dhara Singh Laxman Ghelod All that piece and parcel of the immovable property situated at 502/1, 50, 536, [24.09.2022 06.01.2023 Rs.1,25,776/-
1. Date of issue of provisional lst of 06/0212023 Mrs. Bali Bai Ghelod 537, 639, 545, 546, 549/2, 550, Ward No. 17, Mohalla Dayanand Nagar, Khan
T e 1 e o o | 225 801/1589 Ka Bagecha, Nagda, Ujjain, Madhya Pradesh- 456335 and bounded by:
provisional list North: Road, East: Plot of Pandit Ji, West: House of Ramlal Ji, South: Gali
13, Process eml ID to submit EOI Ipsagerauto@gmail.com Mr. Ashok Chouhan All that piece and parcel of the immovable property situated at 1031, Final Plot |23.09.2022 |06.01.2023 Rs.12,26,262.04
For Sagar Automobiles Pvt. Ltd. Mr. Bhagirath Chouhan No. 26, PHN 46, Village- Piploda, Sagotimata, Nagda, Ujjain, Madhya Pradesh-
eso::::::'[,';z;eﬁzllz':;: Mrs. Kala Bai Bhagirath Chouhan 456337 and bounded by: North: Road, East: Land of Narendra Singh, West:
Reg. No. IBBI/IPA-001/IP-P01448/2018-2019/12439 801/5195 Road, South: Land of Bhanwar Singh Pandit
FH 183 Scheme No.54, Vijay Nagar, - — - .
2012023 Indore, Madhya Pradesh ,452010 Place: Shajapur-Ujjain Authorised Officer
Date - . o)
Place - Indore \Date. 12/01/2023 Bandhan Bank Limited y




